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REFERENCE TO THE ALLEGEI
ATROCITIES ON CLASSES IN MON-
BACKWARD CLASSES TN MON-
GHYR DISTRICT, BIHAR

SHRI HARKISHAN SINGH SUI_%-
JEET (Punjab): Mr. Chairman, Sir,
I want to bring to your kind nolice
through a special mention the ql‘xes-
tion of continuous atrocities against
the Harijans and the backw:.ard
classes in Bihar. Thig ig happening
again and again. Not only once, but
four or five times we have discussed
this question here in this House. In
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. Therefore, when the
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fact it is the landlords who are rul-
ing 1n Bihar.

SHRI ANANT PRASAD SHARMA
(Bihar): Not the Janata Party.

SHRI HARKISHAN SINGH SUR-
JEET: Whether it is the Congress
Party or the Janata Party, it ig the
landlords who are ruing in the rural
side and the questions of land and
wages are {he root cause. It is being
stated by everybody that nothing can
happen without a political will and
nething has happened 1n Bihar. Even
today, the landiords are occupying
thousands of acres of land. They
are evicting the tenants and their
houses are being burnl. Here 1 want
to bring to youx; liotice a recent hap-
pening. Earlier Belchi was there and
So many other places were

there.
What happened is this. A terrible
incident took place in the villages
of ChEEIkodi, Mushari Tola, Bhag-
Wwanpur and Naya Tola in Monghyr
District,

Bihar, on the 11th of May,
1879. A gang of 400 lathi-weilding
goondas belonging to Shri Dharma-
nath Singh, one of the biggest land-
lords of Aloli village, attacked the
residents of the above villages in the
eariy hours of 11th May, 1979. They
ransacked the huts of the residents,
looted their belongings  and burnt
their dweiling Dlaces. Most of the
residents of these villages belong to

Scheduled Castes and backward com-
munilies,

The most deplorable
the Police Chief of the Aloli Police
Station, namely Shri Chandrama
Singh, along with his armed person-
nel went to these village before this
attack and arrested all the menfolk.
goondas attack-
were only women
were attacked and
goonda gang. Nearly
g to these poor Hari-

thing was that

@& the houses there
dnd children who
molested by the
80 huts belongin

jans and backward coOmmunities were

burnt,
Shri  (anesh Shanker Vidyarthi,
CPI(M), M.L.A., Bihar Assembly

along with otherg visited the area
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{Shri Harikishan Singh Surjeet]
and heard the harrowing tales of
atrocities from the womenfolk of the
above-mentioned villages and .came
to know lhat the said Police Chief of
Alok Thana also belongs to the gan_g
of the local landlord and .made it
easy for the landlord and hlthGIlCh-
men to attack and loot the villagers,
mostly Harijans. He also ioupd that
the top police officials including t.he
Superintendent of Police and the‘D.ls—
trict Coliector were openly siding
with the landlord and did not even
visit the area of the incident.

Sir, 1 demand that an immediate
judicial enquiry should be insfituted
and all relief and rehabiiitation should
be provided to the victimg of the car-
nage which took place in Monghyr
District on 11th May, 1979.

REFERENCE TO THE BOOK,
TITLED ‘MY DAYS WITH NEHRU
BY SHRI M. 0. MATHAL

SHRI BHUPESH GUPTA (West
Bengal): Sir, you will remember, pre-
viously, 1 think it was last year, 1
brought to the notice of the House a
certain book titled, ‘Reminiscences of
Nehru Age’ by Mr. M. O. Mathai who
used to be the Special Assistant to
Pandit Jawaharlal Nehru, and whom
we exposed in this House and who
had to leave the Government, Natu-
rally, this gentieman is very angry
with "‘me.

Now, Sir, I bring to your notice his
latest publication, ‘My Days With
Nehrw’. It has just come out. Sir,
it seems Mr. Mathai is running amuck
to denigrate the public life and to
defame the country. How this scan-
dal-monger would be controlled. 1
cannot say because the laws of the
land are such that it is not easy to
control such a scandal-monger, But,
Sir, we should take note of it.

Sir, in this connection, I am parti-
cularly concerned with the activities
of the Intelligence Branch, once again
reported in this book. And this is
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used, Sir, to say all kinds of stories.
Now, Sir, I am bringing it to the
notice of the House with a view 1o
asking the Government as to what
they are going to do with their Intel-
ligence Branch, the 1IB. It seems, -if
is being used for ali kinds of purposes.

Sir, as you know, in the earlier
book, ‘Reminiscences of the Nehru
Age’, Mathai left a page blank with
one word, ‘She’. And he said this
chapter had been withdrawn. What
that chapter is nobody knows, and
who it means, nobody knows. But
this is his style to sell his books. Now,
Sir, in the latest book, the same tech-
nique he hag adopted. We are not
concerned with the book. He wants
to boost the sale of his books. But
We are concerned with our dignity in
bublic life, and how the Intelligenca
Service works,

Sir, in the prologue of the bock, he
writes:

“‘The story of a Film’ is a new
chapter I wrote for the second
book It contaings sensational stuff,
The film covers the happening in
the Dwaraka Suite of Rashtrapati
Bhawan in the afternoon of a day
in 1966 and was taken by a senior
member of the Government'’s Intel-
ligence Service well-known to me
(now retired). The person involv-
ed should thank the stars that the
film, by a quirk of fate, fell into
my safe hands. I am not inciuding
the chapter ip this book for the
reasons mentioned ip the preced-
ing paragraph. The publication of
the chapter might also cause inter-
national repercussiong harmful to
the country., The central figure, I
mean the other berson, in both the
chapters js the same.”

Now, Sir, what I rise is, how the
Government is going to tackle such
a matter,

SHRI ANANT PRASAD SHARMA
(Bihar). Government ig sleeping.

SHRI YOGENDRA MAKWANA
(Gujarat): Yoy know, Sir, Govern-
ment is paying.



